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(b) To cater to the Cattle Insur- 
ance needs of small farmers, the com­
panies have introduced with effect 
from 1-4-1977 a Special Scheme for 
providing insurance covers in respect 
of milch cattle coming under Small 
Farmers Development Agency, Margi­
nal Farmers and Agricultural Labou­
rers Project and Drought Prone Area 
Project.

2. The conditions of operation of the 
Scheme are : —

(i) Definition of cattle: ‘Cattle’
for the purpose of this scheme are 
milch cows, milch buffaloes and 
stud bulls of the Indian variety. 
(The scheme does not cover draught 
cattle).

(ii) Age Group: 3 years to 8 
years.

(iii) Sum insured: Insurance
cover is provided to the extent of 
bank loan which is subject to a 
maximum limit of 75 per cent of 
market^ value in the case of small 
farmers and two-third of the market 
value in the case of marginal far­
mers and agricultural labourers.

(iv) Scope of cover: The inde­
mnity would be payable in the event 
of death of the insured cattle due 
to accident or disease contracted 
during the period of risk. The risk 
of permanent total disability result­
ing in permanent incapacity to yield 
milk can also be covered on pay­
ment of half percent extra premium.

(v) Duration of policies: Poli­
cies will be issued for a period of 
three years at a stretch if the pre­
mium for the entire period is paid 
in advance; otherwise, policies will 
be issued for one year only, subject 
to renewal every year.

(vi) Premium rate: 2i per cent
of the sum assured per annum. The

extent of subsidy would be as under r

Where Where
Bank Bank

provides does not 
subsidy provide

subsidy

Subsidy frcm pro jet 
authority . 0 75 %  1 00%

Subsidy f;om Banks. 0 50%

Share of the insured. 1 00% 1 25%

Total • 225%  225%

(vii) Veterinary Examination: 
The report of the veterinary sur­
geon is essential.

(viii) Salvage: Out of every
claim a fixed amount of Rs. 100 
would be deducted towards salvage 
except in the following cases: —

(a) If the insured animal dies 
due to epidemic disease;

(b) In areas where slaughter 
of animals is banned by law.
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